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(ii) 1)137 applications.
(1U) Rs. 62,58,769.
(iv) 770 machines.
(v) A pamphlet containing terms 

and conditions of the hire- 
purchase scheme is enclosed. 
[See Appendix IV, annexure 
Mo. LT-580/58.]

(c) The machines supplied include 
general purpose machines like lathes, 
Milling Machines, Drilling Machines, 
Shaping Machines and special purpose 
machines such as wood working 
Machines, Fun dry equipment, Electro- 

unite, -foe
ture of automobile parts, sewing 
machines, Plywood making plant, 
machinery for bicycle industries, 
chemical industries, leather industries, 
bolts and nuts, screws etc. etc.
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PAPERS LAID ON THE TABLE

A.Msaarw.cbi.’CR, xa Bxoixzvaxuxn. oje 
N e w s p a p e r s  ( C e n t r a l )  R u l e s

The Minister of Information and 
Broadcasting (Dr. Keskar): Sir, I beg 
to lay on the Table, under sub-section
(2) of section 20A of the Press and 
Registration of Books Act, 1867, a copy 
of Notification No. G.S.R. 16, dated 
the 15th February, 1958, making cer­
tain further amendments to the Regis­
tration of Newspapers (Central) 
Rules, 1956. [Placed in Library. See 
No. LT-578/58..]

A m e n d m e n t  t o  C o m p a n ie s  (Central 
G o v e r n m e n t ’s )  G e n e r a l  R u l e s  a n d  

F o r m s

The Deputy Minister of Commerce 
and Industry (Shri Satish Chandra):
Sir, I beg to lay on the Table, under 
sub-section (3) of section 642 of the 
Companies Act, 1956, a copy of notifi­
cation No, G.S.R. 48, dated the 22nd 
February, 1958, making certain 
amendments to the Companies (Cen­
tral Government's) General Rules 
and Forms, 1956. [Placed in Library. 
See No. LT-579/58.]

APPROPRIATION (VOTE ON 
ACCOUNT) BILL*,

The Minister of Parliamentary 
Adairs (Shri Satya Narayan Sinha): 
Sir, on behalf of Shri B. R- Bhagat, t
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